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(b) if 90. what are the derails thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURE (SHRI K. P. SINGH DEO): (a)  
No. Sir. 

(b) Do  not  ,M 

Central Assistance for construction of (be 
Kalinga Stadium in Bhubanesuwar 

555. SHRI. JAGADISH JANI: Will the 
PRIME MINISTER be pleased to ttate: 

(a) whether trie Orissa Government had 
some time back urged the Central Gov-
ernment for adequate Central assistance for 
the construction of the Kalinga Stadium at 
Bhubaneswar: 

(b) if so, the amount allocated for the 
same; and 

(c)   Central assistance 
made for the year 1985-86 for the above 
piroject? 

PUR MINISTER OF STATE IN THE 
DEPARTMENT OF YOUTH AFFAIRS 
AND SPORTS (SHRI R. K. JAICHANDRA 
SINGH): (a) Yes, Sir. 

(b) and (c) A grant of Rs. 5 lakhs which is 
the maximum admissible amount under our 
scheme of Grants to State Sports Counci Is. 
has already been released for the construction 
of Kalinga Stadium at Bhubaneswar. 

Inclusion  of  Mizo and  Nepali languages 
in the Eighth schedule to the Constitution 

556. SHRI NIRMAL CHATTERJEE: Will 
the Minister of HOME AFFAIRS be pleased  
to state. 

(a) whether Government have decided to 
include the Mizo language in the Eighth 
Schedule to the Constitution; 

(b) whether Government also propose to 
include the Nepali language in the said 
Schedule; fund 

(c) if go, by when? 

1 HE MINISTER OF STATE IN THE 
(MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : (a) to 
(c) No such proposal is under considereation. 

Setting  up  of   an   Atomiic   Power   
Plant in West Bengal 

557 SHRI NIRMAL CHATTERJEE: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Central Government have 
received any proposal from the West Bengal 
Government for setting up an Atomic Power 
Plant in West Bengal; 

(b) if so. when and the details thereof; 

(c) whether any action has been taken by 
the Government so far on the said request of 
the West Bengal Government; and 

(d) if not, what are the reasons therefor? 

THE MINISTER OF STATE IN THE, 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT; ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SHIVRAJ PATIL): (a) to (d) The Site 
Selection Cornmittec constituted by the 
Department of Atomic Hnerav is in the 
process of assessing various sites in the 
Eastern Electricity Region Including sites in 
West Bengal suggested by the State 
Government. The report of the committee for 
the Eastern Electricity Region is awaited; 

Reaction of the    Government of lotted 
States on Delhi declaration 

558. DR. C. SILVERA- Will the PRIME 
MINISTER be pleased to state: 

(a) what is the reaction of the U. S. 
Government to the Delhi Declaration on 
Nuclear Arms: 

(b) whether the proposed visits by some 
of the summit leaders to Washington to 
discuss the  Delhi Declaration has 
materialised so far; and 

(c) if so, what are the   details in this 
     regard? 


